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this country during 1953 is placed on 
the Table of the Lok Sabha. [See Ap­
pendix III, annexure No. 37.]

(b) Specific cases of difficulty in 
connection with the clearance of per­
sonal effects of tourists are invariably 
looked into, and suitable steps are 
taken to remove such difficulties as 
far as possible. Special facilities are 
granted to the tourists in the matter 
of quick clearance, restricted exami­
nation of baggage, special clearance 
arrangements, availability of Baggage 
Declaration foi*m to tourists in transit 
through Shipping and Aircraft agents. 
The question of further simplification 
of Customs formalities is under cons­
tant consideration of the Government.

P o st - G radua te  M ed ic a l  E d u c a t io n

184. Shri Rishang Keishing; Will 
the Minister of Health be pleased to 
state the number of Scheduled Castes 
and Scheduled Tribes students who 
were sent for the Post-Graduate Me­
dical Education to U.K. during each 
of the last five years?.

The Minister of Health (Rajkumari 
Amrit Kaur): None of th^ candidates 
selected during the last five years de­
clared themselves as belonging to 
Scheduled Castes or Scheduled Tribes.
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The Deputy Minister of RaU- 
ways and Transport (Shri Alafesan);
(a) and (b). Yes and a Committee 
has been appointed to review the re­
commendations.
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The D eputy Minister of Rail*
ways and Transport (Shri Alagesan):
(a) Yes, Sir.

(b) By the end of 1955.

(c) Rs. 1,59,76,448 upto the end of 
July, 1954.
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The Deputy Minister of Communi­
cations (Shri Raj Bahadur): A pro­
posal to open a Public Call Office at 
Sadabad is under examination and 
there are reasonable prospects for it 
to be opened in the near futxire.

G r a in  C o m p e n sa t io n  A ll o w ance  
TO P . AND T .  E m plo yees

188. Dr. Satyawadi: WiU the Minis­
ter of Communications be pleased to 
state the reasons for recovering over­
payments of grain compensation 
allowance from the P. & T. staff sta­
tioned at Simla when the same were 
waived in respect of the staff of 
the D. G. P. & T.T




